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Ferry Services over &lv .. -...., 

520. SHRI S. K. GHOSAL: Will 'he 
Minister of SHIPPING AND TRANS-
PORT be pleased to state: 

(a) whether there are any schemes 
for launching ferry services over 
River Hooghly in Calcutta to aug-
ment the present modes of transport 
in the city; 

(b) whether Government have 
received any suggestion in this regard 
from Government of West Bengal; 
and 

(c) if 50. the details thereof? 

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (b). The Cen-
trally Sponsored Scheme of the IJ<>\'-
ernment of West Bengal for running 
of ferry on the river Hooll>l.7 was 
sanctioned in 1974. The State Dov-
ernment has asked for sanction lor 
revised estimate for the Scheme. 

(c) The Scheme envisages collll1ruc-
tion of a fixed jetty at Howrab side. a 
floating jetty at Calcutta side and ac-
quisition of suitable passenger vessels. 

Law ~r DeelafttiOD of Aaaets Ity 
PullUc Servant. 

521. SHRI F, P. GAEKWAD: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government contem-
plate enacting a law for the declara-
tion of assets by public servants; 

(b) if so whether Gpyernment 
would bring' necessary leg;.lation 
during the current session; and 

(c) if not, reasOns thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL): Cal No, ::;ir. 
There 15 no' such proposal under COnsi-
deration. 




